e ACTN@XII cm 1868

l It sha]l be lawflﬂ for the Governor General of Ind1a in Counc11 by

tiotifichtion ih the Gasette of  Tridia, b suspend in any Military
ActP i’q‘f,erx"f o?slgfﬂ , Ca tornrent beyond the- limits of B¥itish India the operation

ection 17. - §F $66ti6H seveniteeii of Aot No: XT of 1841 (for consolidating

. and amending: ﬂw Regulations concerning Military Courts of Requests for Native |

= officers and. soldiers in the service of the East India Company) from such day as

*+. shall be §pecified in the said notification until further notice, or to such other
i da_’y; as ‘shalt be sp_emﬁe_d in s_,uqh,__rnotlﬁcatmn

e




